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dematcation established by the 1914 Resolution which showed the
boundary in the middle of the Sir Creek. Government, therefore,
proposed to the Government of Pakistan that as the boundary had
already been accepted as settled and demarcated by both India and
Pakistan, this should now be formalised. Government further prop-
osed that pending the formalisation of the boundary in the Sir Creek,
delimitation of the India-Pakistan maritime boundary from seawards
by commencing at the Exclusive Economic Zone limit and proceeding
landwards could be considered.

India remains committed to resolving all outstanding -issues with
Pakistan through direct bilateral dialogue. Pakistan needs to faci.litate
the resumption of the process by abandoning its sponorslup_ of
crossborder terrorism and ceasing its hostile propaganda against

India.

Protest by Tibetan refugees against Chinese delegations

11583. SHRI SWARAJ KAUSHAL: Will the Minister of EXTER-
NAL AFFAIRS be pleased to state:

(a) whether Government are aware of the fact that whenever any
Chinese delegation or leader visits India, the Tibetan refugees protest
against them and as a result of which Indo-China relations are
affected;

(b) if so, whether Govgrnment have tried to talk to Dalai Lama in
this regard; and '

(c) if so, the details thereof?

THE MINISTER OF EXTERNAL AFFAIRS (SHRI JASWANT
SINGH): (a) to (c) Government’s consistent policy in regard to Tibet
is that it is an autonomous region of China. India has close historical
and cultural ties with Tibet. The presence of Tibetans in India is to
be seen in this context. Government do not permit Tibetans to
engage in political activities. Activities that disrupt law and order are
dealt with in accordance with our legal provisions.

{Original notice of the question was received in Hindi.
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